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(b) if 30, the details thereof 3

{¢) isitalso afactthat China is making
war preparations very quickly; and

{d) what steps Government have taken
to meet the sityation ?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) : (a) to{d} -
Government have seen reports regarding
comimissioning of an oil pipeline from
Golmo in Tsinghai province of China
to Lhasa. However, Government are not
aware of any Chinese war preparations.

Itis hardly neccessary to add that we
maintain constant vigilance on all our
borders and also complete defence pre-
paredness,

NewsItem ‘' Rs.9Lakhs for R.S.S.
from Foreign Source”

4837. SHRIC.K.CHANDRAPPAN:
SHRI JYOTIRMOY BOSU :

Willthe Minister of HOME AFFAIRS
be pleased to state :

(a} whether the attention of the Prime
Ministerhasbeendrawn to anewsappeared
in Times of Indiadated 27-2-1978 under
the caption “Rs. g lakhs for R.S5.5.
from Foreign Sonrce” alleged;

(b) if it is s0, what is Government’s
reaction on it ; and

(c) whether it is a fact that this money
is allotted to intensify its activities in four
tribal districts of Madhya Pradesh ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL)
{a) Yes, Sir.

(b) and (c): There isno infrmation
with the Government that the R.S.8. have
received Rs. g lakhs from a foreign source.

12 "04 hrs,

RE: CALLING ATTENTION
NOTICE ETCG.

SHRI JYOTIRMOY BOSU (Diamond
Harbour} : Mr. Specaker, Sir,T want
to make one submission. There was a
calling Attention motien on  tobacco
prices which have crushed. Today,
you can buy a quintal of tohacco for Rs. 85
on 15th of March, the Minister had given
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an assurance that a certain quantity of
tobacco would be purchased by Govern-
ment.  Although 15 days have passed,
almost not an gunceof tobacco was pur-
chased. Agga result, this is the failure on.
the part of the Tobacco Board and the
controlling Ministry, namely, the Minjstry
of Commerce. I would Lke to ask the
Government to make a statement as to
what they have done after 15th of March.
when they had given an assyrance with.
regard 1o purchase of tobacco,

The tobacco growers have been deprived’
fifty to sixty crores of rupees this year..
{Irderruptions) The Indian Tobacco Com--

pany is making all the money.

MR. SPEAKER : You have said
that. There is no notice about it.

SHRIJYOTIRMOY BOSU : Ihave
given an adjournment motion.

MR. SPEAKER : Your adjournment.
motion has been disallowed.

SHRI JYOTIRMOY BOSV: Then in
whatform can I bring it on the floor
of the House ?

MR.SPEAKER : When the demands
for Grants of the Commerce Ministry
come up, you can take up the matter. It
is coming on 4th April.

SHRI JYOTIRMOY BOSU : You
have rejected my adjournment motion..
I would like to be guided as toin what fornr
I can bring the matter.

MR. SPEAKER : You discuss the:
matter when the Demands for Grants.
come up.

SHRI JYOTIRMOY BOSU : Twant
to apprise the House that the Tobacco-
growers are being robbed. The tobacco
which was sold for Rs. 8oo per quintal last
year is being sold at Rs. 85 a quintal.

MR. SPEAKER : Should you make
up your absence in one day ? You have
been absent for some days. Arc you
trying to make it up ?

SHRI JYOTIRMOY BOSU : T just
want to a make a submission. Your guide-
Would you admit a call attention ¥ me.
Would you admit a 397 ?

MR. SPEAKER : Yes,

SHRI JYOTIRMOY BOSU: You
kindly make an  observation. Why
can’t you allow ? One the one hand,.
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you say you are for the agriculturists and
on the. other hand, they are being ex-
ploited.

MR.SPEAKER : Why do you exploit
the House ? They are being exploited.

But you are now exploiting the House.
Thatisall.

SHRI JYOTIRMOY BOSU : I
will continue to exploit the House for their
interest. Youmake an observation, You
tell me, whether you will admit a call
attention.

MR. SPEAKER : I have permitted
a call attention. You have already
taken.....

(Interruptions)
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MR. SPEAKER : It will be placed
before the Business Advisory Committee
and it will be considered.

MR. SPEAKER : There is a calling
attention tomorrow.
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PROF. P. G. MAVALANKAR
(Gandhinagar) : Mr. Speaker, Sir just
now you'said that a calling attention wilP
be admitted. Sofarsogood. Now, Ido
not think that such matters can be dis-
posed of merely and purely by discussions:
in this House. I agree with you on this
point. But since the hon. Prime Minister
is sitting here. I would like you to re-
quest him to tell the House as to what
concrete action the Government are taking
to see that such things do not happen
repeatedly.

MR. SPEAKER : I do not advise
anybody. [expect....

PROF. P. G. MAVALANKAR : Dis-
cussions are occasionally helpful. But
let the Prime Minister assure the
House once for all that he will take
up thismatter ashis personal responsibility
and cnsure that such assaults on the Hari-
jans are put an end to. We want that
thing to happen. We want the Prime
Minister to give an assurance on that.

SHRI RAN AWADHESH SINGH :.. .*%

MR SPEAKER : You have alrcady
mentioned that. Don’t record.

SHRI VASANT SATHE (Akola) :
Sir, I want to make a submission. You
will recall that, in the Business Advisory
Committec, wc ﬂlought of, what you
described as upgrading the Home Minis-
try’s Demands for Grants. If that had
taken place, then a serious matter like
this could, perhaps, be discussed at length
in the discussion on the Home Ministry’s.
Demands for Grants. That has now been
put off upto 17th April. Therefore, the
urgency has arisen. In Calling-Atten-
tion, we are left to out luck in the ballos
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I bave given notice, and so many others.
have also given notice. If we are lucky

in the ballot, then it is alright. Other- .

wise, as has happerfed in the case of the
incident 'in the Delhi University, in the
Ballot if the names of Members ™ belonging
to only onc Party come, then you cannot

" Belp it: | “THen it 'does not ‘get a balanced
rcprcsemauon or expression. of . opinicn
in the Holise. I would, therefore, request
you and gdlso the Leader fo agrec with my
friénd ‘1o have a dlscusmon, maybt, for
two Hours 6r “thréc Lours, $o0 that all séc-
tions of the House can_express themselves,
T am wWillirig to sit alter 6 O’ Clock on any
«day. On.a serious matter like this, let us
have an immediate discussion, maybc to-
morrow or the cay afier, If the’ Pritiie
Minister agrces, we arc willing to sit late,
from 6 O’ Clock to 8 O Clock or whatever
vou like,

SHRI K. LAKKAPPA (Tumkur) :
Sir, I would like to make wo submis-
sions.  One is with respect to certain assu-
rances given hy the Minister on the
Call-Attention Motion regarding tobacco
growers in Karnataka and Andhra Pradesh.

¢ Youmay p‘casc ask the concerned Minis-
ter. to' come wuh an immediate response
to the Member’s request.  What will hap-
pen otherwise is, the onc day’s dclay
will mean that they will sell in distress and
the farmers will Jnse crores of rupees.
It is because of this urgency. that 1 am
drawing attention to this matter.

My second submnission is this. I have
read in the newspapers that the Hathi
‘Committee’s  report and recommenda-
tions ar¢ going to be rejected by the Go-
vernment. 1 would like to know. Sir,
‘whether that progressive measure which
has been recommended will be taken, by
the Government.

MR. SPEAKER : Today the dis-
«cussion on the Demands for Grant of the
Ministry of Petrolum, Chemicals and
Fertilisers 1s coming up.
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MR. SPEAKER : We have got the
meeting of the Business Advisory Comm-
ittee today. We will consider it.

aﬁaa”t:rfgmtﬂo-:. :
mmﬁmﬁemwaﬁw@ﬁﬁ
H}Fﬁﬂmﬁ feam &1 wg
ifs Ig TIT ATQ FER g ER
fegmm & fod ) (eq@Ew)

At e () . wEAE
gy AgRE, a9 # frEgw g1 W@
% 7 ot uF fracAR L

st W faq qEaa (FsgR) ¢
ey WEIRA, EWA WY AAE
frarar f& usacer Aiwear 9 @
21 FAEE, WegwRw § A HEl-
U Y] AFTCA F FHAT gfeat
F FC 9C qET AT F FW A
Faer ™l 3@ S K gHW a9
gt a=at § & o qgewm Aifew
faard 1 afws odt o5 se & fa@
qage 44 fem mi g A fEw
2 fx g9 fawg 93 =91 & fog qrafear
s, qifd ) fggzamw T TFRAT
ST A g W E sA | faa
fag st 8% |

MR. SPEAKER : Should everybody
speak on the same thing ?
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SHRI B. RACHAIAH (Chamaraja
Nagar) : We have . got the report of
the. Comnissioner [or Scheduled Castes
and Scheduled Tribes for the year 1974-75.
If time is allotted for a cliscussion on: that,
these things could be discussed at length
during that debate.’

MR. SPECAKER : I am not the au-
-thority for that; 1t is for the Business Ad-
visory Committce to consider that. I
invite you to come before that Committcc.

x2°17 hrs,

PAPERS LAID ON THE TABLE

REVIWE AND ANNUAL REPORT OF
‘BuArRAT Puarps AND COMPRESSORs L.,
Naini, AvvaHapap For 1976-77

The Minisier  of  Industry  (Shri
GEORGE FERNANDIES) : [ beg
to lay on the Table a copv ecach
of the following papers (Hinidi and English
versions) under sub-section (1) of section
719A of the Companies Act, 1956: —

(1) Review by the Government on the
working of the Bharat Pumps and
Compressiors Limited, Naini,
Allahabad, for the year 1976-77.
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(2) Annual Report of the Bharat Pumps
i and;Compressors Limited, Naini,
Allahabad, for the ycar 1976-77
along with the Audited  Acccurs
and thie .Commeents of the Com-
ptroller and  Auwditer General

thercon.

[Piac'ed in ‘Lr'fbrar_;l. See No LT-1934/76]

----- 4 1
SHRI JYOTIRMOY BOSU (Dia-
mopgl, i+ Hasbour) 3 . Siv 1 have

. . . L1 . ¢ hic 1¢
Written Lo you with regard 1o this iem.

MR. SPEAKER ! Yes;

SHRI JYOTIRMOY BOSU: Sir, I
would like to bring to your notice how
the Industry, Ministry is . functioning.
The Annual Repott of the Ministry of
Industry was sent out of Lok Sabha on

. the 26th cvening and it reached Mem-
" "bers on the 27th morning. The.size of

this report is such that if ‘you are astu-
dious man, you 'will take two days to go

. through it. "Yesterday, thie debate on the

Ministry of Industry has star'ted, when the
Annual Report was dumped on us ¢n the
27th morning: What is: this joke?  Is
it not a ritual ? Are we follwing thesame

" bureaucratic . trickery? We - know the

_trickery. “Thés¢ "are all {tricks. The

" Members have no time, have mo sources,

and’ cannot read’ things. The whole

parliamentary system is becoming a big

" Joke.

SHRI HARI VISANU KAMATH
(Hoshangabad) : A few days ago, I re-
quested you and the Prime. Minister to
jointly ginger- up the Ministries.

MR. SPEAKER: Mr Minister, I do
not think, it;was. proper to give the re-
port only ,one day earlier and ask the
Members to be rcady for the discusston.

SHRI GEORGE FERNANDES:
Sir, I do appreciate the criticism. There
are two points. One is that this report
is for the year 1977-78 and the year
1977-78 has yet to end in terms of financial
year. Something is wrong with the en-
tire system. The practicc has bcen to
produce the report till the eleventh hour
50 that the uptodate information is made
available. 31st March, 1978 has yet i0
expire in another three days. and here 13
the report for the vear ending 31st March
1978. Shri Jyotirmoy Bosu has a point
and I believe, this is a matter which we
will have to consider and you must also
consider. This is the basic question.

Secondly, demands for grants of my
Ministry were due for consideration four
days from new. The demands for g:ants
for the Ministry of Commerce were pla-
ced before the demands for grants of the
Industry Ministry. Unfortunately, for



